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(ill) D EMAND F OR. A T.V. CENTRE AT 
AURANGABAD. 

SHRI QAZI SALEEM (Aurangabad): 
There i a long stancling demand of the 
people of Marathwada re ·on for ol;)ening 
of a T.V. Centre at Aurangabad, Maha-
rashtra. 

The industrial activitie in Aurangabad 
are also growing rapidly as the Govern-
ment of Maharashtra bas declared several 
facilities to tho e industriali ts who are 
intending to open thdr unit in :this region. 

Aurangabad is an imponant educational 
centre with n mversity, more than thirty 
colleges including medical, engineering and 
law colleges. There is also full-fledged 

, . gricultural Univcraity in this region which 
has started research centre at Aurangabad. 

It has got rich literature of Marathi and 
Dekhni. There are lot of talents even now 
who are famous all over India as well as 
in Asia in Marathi and Urdu languages 
and they are creating drama and poetry. 
Th.ere are very good singers and dancers 
participating in Radio and T.V. program· 
mes. 

. Above all, its significance has also been 
increased more because of Ajanta and 
Ellora caves where millions of Indian and 
foreign tourists come every year. 

From the technical point of view, it i 
proper to suggest a site for erecting the 
Relaying Tower; there is a hill station, 
2500 feet high, called Mahesmal situated 
wzy near to Auranga1'ad, which was al-
ready reserved for this purpose. 

Recently, it bas been decided to connect 
the area with broad-gauge railway line. I 
would, therefore, request you to e~lorc 
the pos ibility of opening a T.V. Centre at 
Aurangabad with studio facility as early as 
possible. The policy of Government 
also to provide T.V. Centro facilities to 

all such culturally and historically import-
ant centre . 

(iv) E O:RCEMBNT o LABo~ uws TO 
PROTECT THE INTBRE OF WOUR. 
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MR. DEPUTY-SPEAKER: Shri Ram 
Nagina Mishra. Absent 

(v) RECOMMBNDATlO OP MANDAL CoM .. 
. MISSION FOR LISTING Pul.Ay AS 

BAcKW ARD CoMMVNrIY. 

SHRI K. KUNHAMBU (Cannanore ) : 
Pulayas of Kerala who constitute mor e 
than 60 per cent of the Scheduled Casto 
population in the State, are one of ·the 
most backward communities. Traditional,. 
ly, tthey have been kept at the lowest rung 
of th social ladder. In spite of the reeet· 
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vatioa and o her benefits extended to 
them by virtue of their having been listed 
as a Scheduled Caste. no percepitible im· 
provement has come about in their social 
t tuts or econom·c condition. · 

Now, a very explosive situation has been 
created in Kerala because of the recom· 
mendation made by the. Mandal Commis-
sion lteport that the Polaya Community 
be included in the list 'Of other backward 
communities. Such a step wilt deprive this 
community of whatever benefits it enjoy-
ed so far by way of reservation, etc., and 
will further accentuate it . backwardness. 
Moredver, in the note circulated along 
·with the que tionnaire to the State by the 

anda1 Commi sion it was specifically 
mentioned that the Scheduled Castes and 

heduled Tri ·es should be excluded while 
furnishing information about the other 
backwa d communiti s. In this circum-
tance , it is surprising as to how the Com-
mis ion decided to include the Pulaya com.-
munlty in the li t of other backward com-
muniti s which is agaiDBt the terms of re-
ference of the Commission. This has cans.. 
ed dismay and shock among this communi-
ty and they have lau.nched an agitation 
to per uade the Government not to accept 
thi recommendation. 

Therefore, I would earnestly request the 
Government that thi recommendation of 
the MandaJ Commi sion listing Ru1ayas a 
'other backward Community should be 
rej cted and they should do justice to this 
most backward community. 

(vi) ExPANSlON OF HALDIA REFINERY. 

SHRI NIREN GHOSH (Dum Dum): 
:'fhe e is a proposal to expand Haldia Re-
finery from 2.5 to 5 .5 million tonnes. I 
recently visited Haldia Refinery. I found 
the refinery working wonderfully well. 
The Haldia Refinery came to the rescue of 
the country in a big way when the Assam 
agatitionists succeeded in closing down the 
Oauhati Refinery. The R and D of the 
Hatdia Refinery h~ dewloped coij.lpletely 1 

indigenously two new con:unerciaI products 
viz., cylinder oil and a new type of ore, 
which is commercially viable. If the re-
finery is eJCpanded to S.S m. tones cap&1' 

city, the Haldia .refinery wil ]present tho 
country w·th more new product and will 
be ab1e · to supply fuel stock for the pro. 
posed Haldia Petro~Chemical Complex. 

· I visited the Haldia dock and found that 
a point has been discovered between the 
oil jetty and the. dock where super tankers 
will be able to berth. The work of deepen~ 
ing the draught of the navigational chan .. 
net is proceeding smoothly. I urge upon 
the Minister of Petroleum and the Minister 
of Planning to give the green signal for 
the expansion of the Haldia Refinery. 

(yi) DEMAND TO INCREASE TBB PENSION 
OF FREEDOM FIGIITERS AND THEIR 
FAMILIBS. 
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